
ilM 

12.40hn. 

PANEL OF CHAIRMEN 

MR. SPEAKER: I have to inform 
the House that under sub-role (1) of ruJe 
9 of the Rules of Procedure and Conduct 
of Business In Lok Shbha, I nominate the 
following Members on the Panel of Chair-
men. Normally as one year is over, all 
Committees are changed. 

1. Shri M. Thirumala Rao 
2 Shrimati Tarkeshwari Sinha 
3. Shri R. D. Bhandare 
4. Y. Gadilingana Goud 
5. Shri P. K. Vasudevan Nair, and 
6. Shri Hem Barua 

CONVICTION OF MEMBER 

(SIITi Kam .. llwar Singh) 

MR. SPEAKER: Hon. Shri Piloo 
Mody wanted to know about arrests. I 
have to inform the House that I bave 
received the following telegram, dated the 
30th April, 1968 from Judicial Magistrate. 
Bhuj: 

"Shri Kamesbwar SinGh, Member, 
Lok Sabha was convicted under Section 
143 and 145, Indian Penal Code and 
senlenced to simple imprisonment for 
seven days, and convicted under Section 
188 and fined Rs. 25/- in defaolt simple 
imprisonment for tbree days on the 
29th April, 1968 at Bhuj." 

12.41 bro. 

CORRECTION OF ANSWER TO S.Q. NO. 
282 RE. HINDUS IN PAKISTAN 

THE MINISTER OF STATE IN THE 
MINISTRY OF EXTERNAL AFFAIRS 
(SHRI B.R. BHAGAT) : In reply to Starred 
Question No. 282 answered in tbis House. 
on the 27th November, 1967, the Hindu 
population of Pakistan at the time of parti-
tion was stated to be 18.4 million. Tbe 
correct fi&ure is 18.1 millon. 

1106 
12.42 hn. 

STATEMENT BY MEMBER UNDER 
DIRECTION 115 (RE. RAILWAY 

COMMUNICATION SERVICES 
AT GORAKHPUR AND 

RAILWAY MINISTER'S 
REPLY THERETO 
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